ist of cases in which Electronic Service of process has taken place during the month of August 2024

District Court  Case Type Case No. Date ofPetitioner Name VSAdvocate Advocate Advocate Date o
Room Registratio Respondent Name Mobile email ID  Electronic
Number Service o

Process

1 |SH. SANJEEV KUMAR AGGARWAL,ICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,/CENTRAL [|NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [SH. ILLA RAWAT, DISTRICTICENTRAL [NIL
WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

[MS  ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

=

I5 [SH. UMED SINGH GREWALCENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05

6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA/CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-07

8 [SH. AMIT KUMAR, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT-08

0 [SH. DEEPAK GARG, DISTRICTCentral INIL
WUDGE, COMMERCIAL COURT-09

o [SH. AJAY PANDEY, DISTRICT[Central 307 [Civil CS [10-05-2024 inesh Sharma Vs MohdJlrfan 9818379347 [kakra.assocfi4-08-2024
WUDGE, COMMERCIAL COURT (COMM)/58 |[Anas Raza Ahmed i Dgmai|
7/2024 .com
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1307 ICS 18-09-2023 INEET GUPTA [Rajni 9312838674 Jadvrajnichajog9-08-2024
(COMM)/12 s Chauhan @yahoo.c
l2/2023 [BHADDER SAIN| m
IGUPTA
1307 [Civil ICS 15-04-2024 |Abhishek Gupta Vs M/sBrijesh 8506092366 [brijeshkguplo6-08-2024
(COMM)/46 Shubh AutomotiveKumar ta2016@g
l0/2024 [Accessories Pvt Ltd IGupta mail.com
11 [SH. SANJAY SHARMA, DISTRICT[Central ICOURT  [CS (COMM) ICS 06-07-2024  [RAM LAL RAMAnil 9811721209 fanilanando [02-08-2024
WUDGE, COMMERCIAL COURT IROOM (COMM)/74 ICHANDRA (INDIA)Anand(P), 8@gmail.
10 2/2024 [LTD. Vs SHEHBAAZ com
ISTREET WEAR
ICOURT OMP (I}22-07-2024 [[DFC FIRST BANK LTDMAYANK (9873347330 [mayank_m [02-08-2024
[ROOM (COMM.)/6 s RAJA SAROJ IMAHAJA hhajanos@
10 83/2024 IN(P), gmail.com
ICOURT [CS (COMM) ICS 13-03-2024 IM/s Snv Impex Vs M/sDharmend (9811534488 |dharmende(09-08-2024
[ROOM (COMM)/35 Mani Plastic Store ler Azad razad @yah
310 I5/2024 loo.com
ICOURT IOMP (I)}26-07-2024 [DFC FIRST BANK VSMAYANK (9873347330 [mayank_mJ09-08-2024
[JROOM (COMM.)/75 IANIL PASWAN AHAJA hajanos@
310 I5/2024 IN(P), lgmail.com
ICOURT [OMP (I)}26-07-2024 [[DFC FIRST BANK LTDMAYANK (9873347330 [mayank_m J09-08-2024
[ROOM (COMM.)/75| s SHAKEEL QURESHI MAHAJA hhajanos@
310 /2024 IN(P), lgmail.com
ICOURT [CS (COMM) ICS 28-04-2023 [KRBL LIMITED VsS.K. Bansallg599800364 [legal @unit [13-08-2024
JROOM (COMM)/70 ICHAMAN LAL SETIA| ledworld.co.
1310 I5/2023 [EXPORTS LTD in
ICOURT [CS (COMM) ICS 22-07-2024 IM/s NITIN PLASTIC VsRohit 18486057784 |gaurg58@g13-08-2024
JROOM (COMM)/79 /s SHAKTIGour(P), Imail.com
310 1/2024 [ENTERPRISES
ICOURT [CS (COMM) ICS l07-10-2021 [[CICI BANK LTD VsChetna 9818280772 [punitbhallafi3-08-2024
IROOM (COMM)/39 ISANWAR MAL Bhalla (@gmail.co
310 88/2021
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ICS (COMM) ICS 19-07-2024 ICHIRAG GUPTA VSRITA 9953413632 Jadv.rita.sin [13-08-2024
IJROOM (COMM)/78 IGANPATI [SANGHAV| lghavi@gma|
310 1/2024 [ENTERPRISES [L(P), il.com
ICOURT [CS (COMM) [OMP (I)}08-04-2024 [Dcb Bank Ltd Vs ShoyabANISH 9811452022 |Anish_bholfi7-08-2024
JROOM (COMM.)/2 [gbal and Anr IBHOLA(P) 17@yahoo
310 98/2024 A L.com
ICOURT [CS (COMM) ICS 27-07-2024 UATIN SHARMA VsMuddassir [9818712378 [muddassir. [i17-08-2024
IJROOM (COMM)/81 IAMIT OBEROI [Daiyyan(P)| daiyyan@g
10 8/2024 A Imail.com
ICOURT MP 02-08-2024 RAJ KUMAR Vs M/sDeepak [90999980081 [DeepakYad [20-08-2024
JROOM (COMM.)/7 [EQUITAS SMALLjYadav(P), avAdvocate
10 0/2024 [FINANCE BANK LTD. (@Gmail.co
ICOURT [OMP [20-07-2024 [LOKESH YADAV VsTarun 9267919004 [itarunmehr[28-08-2024
[ROOM (COMM.)/5 [URGO CAPITALMehra(P), a@gmail.co
310 8/2024 ILIMITED
ICOURT [CS (COMM) ICS 09-08-2024 IM/s CAPITAL PLASTICKRISHAN (9810673660 fadvkksinghp9-08-2024
[ROOM (COMM)/87 HOUSE Vs  M/sA KUMAR| (@gmail.co
310 1/2024 [HINDUSTON [SINGH(P),
[INDUSTRIES
ICOURT [CS (COMM) ICS 05-07-2024 M/s PRAKASHpitender (9891939468 [lamba.jiten 29-08-2024
JROOM (COMM)/73 ILEATHER COMPANY[Singh ldraadvocat
310 6/2024 s SHRI INDER ARORA|Lamba(P), le@gmail.co
m
ICOURT [CS (COMM) ICS 07-03-2024 [M/s Agrico Organics Vs|Kunal 9717468652 |Kunalmadaf29-08-2024
JROOM (COMM)/34 IM/s Pax Chem LimitedMadan(P), @kmalan
310 13/2024 |And ors ffice.com
ICOURT [CS (COMM) ICS 03-08-2024 [PUNEET GOYAL VsfSunil 8860313311 fadvsg@yah [29-08-2024
JROOM (COMM)/84 OHAN TRADING COfGupta 0.com
1310 13/2024 IAND ORS
12 |[SH. RAVINDER BEDI, DISTRICT[Central ko1 [OMP (I) COMM 746/2024  [26.07.2024 [[DFC V/S NIRANJAN [MAYANK (98733347330[MAYANK_ [06.08.2024
WUDGE, COMMERCIAL COURT AHAJA IMAHAJAN
N lo5@YAHO
10.COM
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of

0!

WUDGE (COMMERCIAL COURT)

ko1 [OMP (1) COMM 782/2024 [31.07.2024 DFC V/S IMTIYAZ IMAYANK [98733347330MAYANK__ [08.08.2024
AHAJA IMAHAJAN
IN 5@YAHO
10.COM
ko1 [CS COMM 838/2024 [02.08.2024 [SONIA PUNJABI V/§|MOHD. 9891146454 |[MOHDBAB(07.08.2024
[HARVINDER SINGH  [BABAR JARADV@G
IMAIL.COM
ko1 ICS COMM [766/2024  [15.07.2024 JANUBHAV JAIN V/SSSJAIN (9891043078 [SSJ4949@ [09.08.2024
AMAN SMAIL.CO
M
ko1 MP (I)COMM 640/2024 [20.07.2024 [[DFC FIRST BANK LTDMAYANK (98733347330]MAYANK__|01.08.2024
/S DEENMAHAJA IMAHAJAN
OHAMMAD N 5@YAHO
10.COM
ho1 MP (I)COMM 641/2024  [20.07.2024 [[DFC FIRST BANK LTDMAYANK [98733347330MAYANK [01.08.2024
/S MOHD. NAVED MAHAJA IMAHAJAN
N lo5@YAHO
10.COM
ko1 [OMP (I)COMM 642/2024 [20.07.2024 [DFC FIRST BANK LTDMAYANK [98733347330MAYANK _[01.08.2024
/S MOHD. SULTAN AHAJA AHAJAN
N lo5@YAHO
.COM
ko1 [OMP (I)COMM 777/2024  [30.07.2024 JAXIS BANK LTD V/§EUNITA 9871040589 INDOLEX1{21.08.2024
IAARTI GUPTA ISINGH AW@GMA
[[L.COM
ko1 [OMP (I)COMM 776/2024  [30.07.2024 JAXIS BANK LTD V/SSUNITA (9871040589 [INDOLEXL}21.08.2024
[RFAN ISINGH AW@GMA
[L.COM
13 [SH. M.K NAGPAL, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT
14 [SH. ASHUTOSH KUMAR, DISTRICT|West INIL
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5 [MS. HEMANI MALHOTRA,| l209 [CS COMM I511/2024 07.06.2024 BABU LAL PATEL VSMITHLES |9811231233 [RAJIVVIG [16.07.2024
IDISTRICT JUDGE (COMMERCIAL [Extn Bloc] /S SENATOR WOODH KR JHA JADVOCAT
ICOURT)-02 [P LTD [E@GMAIL.

ICOM
[CSCOMM 1317/2024  |09.04.2024 [PUNJAB NATIONALVIKASH [9650795147 |[LEXNEXU [31.07.2024
[BANK Vs NISHAKUMAR ISVKM2GM
[FOOTWEAR JAIL.COM
ICS COMM I573/2024  [09.07.2024 [PUNJAB NATIONAISAURAV (9899331166 [SAURAVB [26.07.2024
[BANK VS KAMALBHASIN [HASIN@G
[SHARMA IMAIL.COM
16 |[SH. DIG VIJAY SINGH, DISTRICTWest 203 ICS ICS (COMM)24-01-2024 ICANARA BANK V/SSUMIT 9873245548 [NA [28-06-2024
WUDGE (COMMERCIAL COURT)-03 [Extn Block] 62/2024 M/S BHARDWAJVIRMANT
[TRADERS
ICS ICS (COMM)17-07-2024 IMANASH LIFESTYLENAGESH [9818823289 |[NA [24-07-2024
607/2024 [PVT. LTD. V/s SGMWAR
[TRADING COMPANY [KUMAR
ICS (COMM)f14-03-2024 ICANARA BANK V/SASHOK (9560396555 [NA [22-05-2024
245/2024 /S SAGAR BANGALI [KAKKAR
ICS (COMM)04-06-2024 [UPGRID SOLUTIONABHINDR (9891856886 [NA 4-06-2024
l496/2024 /s HARVINDER
MAHESH
'ARI

17 |SH. SANJAY JINDAL, DISTRICT|West INIL
IWUDGE (COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT JUDGEWest INIL
(COMMERCIAL COURT)

19 |[SH. NARESH KUMAR MALHOTRA,West INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
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20 |[SH. ANURAG SAIN, DISTRI
WUDGE (COMMERCIAL COURT)-01

21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHI o5 ICS (COMM.) 128 / 2023 [10.05.2018 IL'OREAL [SH. 9996605966 103.08.2024
WUDGE (COMMERCIAL COURT) S IKAMAL
[ONENESS [NARESH
[ENTERPRISES
ICS (COMM.) 129 / 2023 [10.05.2018 [L'OREAL [SH. 9996605966 103.08.2024

S [KAMAL
IGRAPHICS TRADERS |[NARESH

ICS (COMM.) 130 / 2023 [10.05.2018 IL'OREAL ISH. 19996605966 103.08.2024]
S [KAMAL
[RELIABLE [NARESH
[ENTERPRISES
ICS (COMM.) 23 /2018  [02.11.2018 IANAND GOEL IMR. INOT 3.08.2024
s [SUDARSH [PROVIDED
RAJAN POLYPLASTAN
[PVT LTD AND OTHERS [KUMAR
[BANSAL
ICS (COMM.) 488 /2024 [05.06.2024 IGOLDMADAL [SH. 9996605966 [08.08.202
[ELECTRICALS PVT [KAMAL 23
[LTD. INARESH
s
SULTAN SINGH
IOMP (COMM.) 138 / 2024 [07.06.2024 M/s GDN[SH. 9711190303  |03.08.2024]
[ENTERPRISES [PARVEZ
[PVT.LTD. IALAM
s IKHAN
Ms LINK TELECOM|
[PVT. LTD.
ICS (COMM.) 14 / 2024 [10.05.2024 CARPET COUTUREMR. AVSI9871921015 [12.08.2024
[THROUGH RASHIMALIK
IBAJAJ
Vs
AAMBY  VALLEY|
[LIMITED
MP (I) (COMM.) [228 /2024 [01.06.2024 [HERO FINCORP LTD. [MR. 9811169891  [12.08.2024
S AYANK

IP. S. CONSTRUCTION |MAHAJA
N

IOMP (COMM.) k2 /2024 [23.02.2024 [K C PALANISAMY [SH. O. NJ9971357074 [13.08.2024
s [SHARMA
ALL INDIA DRAVIDA|

[MUNNETR
[KAZHAGAM
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ICS (COMM.) 167 / 2024 [22.02.2024 OLTERS KLUWERSUSHANT |9971133684 [13.08.2024
INDIA) PVT LTD [SINGHAL
Vs
M/s BOOK SOURCE

ICS (COMM.) 70 / 2024  [20.01.2024 [BANK OF INDIA IMS. 9910599511 [27.08.2024
s IPOONAM

SATYENDRA  PAL

ISINGH

IOMP (I) (COMM.) [70 /2024 [15.03.2024 IKOTAK MAHINDRAMR. 9811740125 [27.08.2024
[PVT LTD SAMBHIR|
s ISINGH
BHARAT AGGARWAL |ICHAUHA

N
MP (I) (COMM.) [70 /2024 [15.03.2024 IKOTAK MAHINDRAMR. 9811740125 [27.08.2024
[PVT LTD IGAMBHIR|
s ISINGH
BHARAT AGGARWAL |ICHAUHA
N

ICS (COMM.) 1389 / 2024 [01.05.2024 [CANARA BANK IABDUS 9990042642 [27.08.2024
Vs ISAMAD
THAMIZHANBAN K

22 [SH. VINEETA GOYAL, DISTRICTINEW DELHI jo4 [Suit for recovery  [CS(COMM)/ 45442 [KHATRA TOURISTSDINESH 9990527463 W5532

WUDGE (COMMERCIAL COURT)-03 u68/24 [TAXI SERVICES VSKUMAR
[TOYOTA  FINANCIAL
[SERVICES PVT. LTD.
[Suit for permanentCS(COMM)/ 45414 ICONDOR FOOTWEARPUNEET (9999054886 145532
injunction 92/24 [[NDIA LTD. VS METAAHUJA
[PLATFORM INC
[Petition u/s 9 offOMP (Ml5493 HERO FINCORP LTD [MAYANK (9873347330 W5505
|Arbitration &COMM/230 S VAISHNAVIMAHAJA
IConciliation Act 2024 [ENGINEERING N

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH ) New[Commercial CS 01.08.2024 Pai Maa Enterprise VSPARAS 9999148514 [PARAS.CH [01.08.2024
IBHARDWAJ, DISTRICT] ICourt (COMM)/36 [Sai Print And Pack [CHAWLA IAWLA34@
WUDGE(COMMERCIAL COURT) [Block-I /2024 IGMAIL.CO

M
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3 ICommercial [Execution  [02.05.2023 T MEDIA LTD VSMADHUR [9999467283 [MADHUR [02.08.2024
ICourt (Comm.)/16 UKUL VASHISHT|DHINGRA (@AMASSO
IBlock-1 8/2023 [PROPRIETOR R R ICIATES.CO}
[SOLUTION LIN
3 NewCommercial OMP 04.02.2020 IM/S.CHOPRA LANDNINAD  [9990090052 [NINAD.DO03.08.2024
ICourt (COMM.)/7/ [DEVELOPERS PVT[DOGRA IGRA@GM
[Block-I 2020 [LTD. Vs JATINDER| JAIL.COM
[NATH
16, New|Commercial CS 05.08.2024 |Akriti Trading CompanylPARAS (9999148514 |PARAS.CH [05.08.2024
ICourt (COMM)/37 s Wellness Qed PrivateCHAWLA IAWLA34@
[Block-1 1/2024 [Limited IGMAIL.CO
M
6, New[Commercial ICS 06.03.2024 ICyber Media ResearchlLALIT KR[9911665826 [MMLEGAL05.08.2024
ICourt (COMM)/11 IAnd Services Limited VSMAHESH l55@GMAI
[Block-T 6/2024 [Exemplar Academy Off(WARI IL.COM
[Beauty Private Limited
16, New|Commercial [Execution  [09.04.2024 IM/s Ravi Print PackVAIBHAV (9810729192 [VAIBHAV909.08.2024
ICourt (Comm.)/36 [Private  Limited  VS{JAIN 186 @GMAI
[Block-I /2024 ICRAFTSMITH PVT LTD IL.COM
N New[Commercial ICS [13.08.2024 [RINKI TANWAR[VIKAS 9810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/39 THROUGH POA VSSHARMA [EVIKASSH
[Block-1 /2024 IMUNICIPAL IARMA1@G
ICORPORATION OH IMAIL.COM
[DELHI
6, NewCommercial ICS 13.08.2024 [SATBIR TANWAR VsVIKAS 9810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/38 [MUNICIPAL [SHARMA [EVIKASSH
IBlock-I 8/2024 ICRPORATION OF JARMA1@G
[DELHI IMAIL.COM
6, NewCommercial ICS 13.08.2024 [SATBIR TANWAR VSs[VIKAS 9810566116 |JADVOCAT [13.08.2024
ICourt IDJ/3963/20 [MUNICIPAL [SHARMA [EVIKASSH
Block-1 24 ICORPORATION O JARMA1@G
[DELHI IMAIL.COM
., NewCommercial ICS 13.08.2024 [RAMKESH VSVIKAS 0810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/39 UNICIPAL [SHARMA [EVIKASSH
|Block-1 2/2024 [CORPORATION OH JARMA1@G
[DELHI IMAIL.COM
N New[Commercial IcS [13.08.2024 [RINKI TANWERVIKAS 9810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/39 [THROUGH POA VSSHARMA [EVIKASSH
[Block-1 lo/2024 IMUNICIPAL JARMA1@G
ICORPORATION OF IMAIL.COM
[DELHI
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3 ICommercial ICS 13.08.2024 IGAUTAM TANWAR V5 0810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/38 UNICIPAL [SHARMA [EVIKASSH
IBlock-1 9/2024 ICORPORATION OR JARMA1@G

[DELHI IMAIL.COM
3 NewCommercial ICS 13.08.2024 [DEEPAK KUMARS.K.BANS [26843455 [UNITEDM [13.08.2024
ICourt (COMM)/39 IKHEMKA Vs YOGESHAL JARK@UNI
[Block-I 1/2024 [KUMAR JAISWAL [TEDANDU

INITED
.COM

16, New|Commercial [Execution  |05.07.2024 [[shita Construction VSRAKESH [90891194404 |RKSHARM 22.08.2024
ICourt (Comm.)/57 [Raheja Developers Ltd [KUMAR IA54@GMA
[Block-1 2024 [[L.COM
6, New[Commercial [Execution  [20.11.2023 [[SHITA IRAKESH (90891194404 [RKSHARM [22.08.2024
ICourt (Comm.)/31 ICONSTRUCTION ~ VSKUMAR lA54@GMA
|Block-1 /2023 [RAHEJA DEVELOPERS] [[L.COM

[LTD
) New/Commercial ICS 130.08.2024 NKAR INVESTMENTSRRISHABH (8586834657 [RISHABG [30.08.2024
ICourt (COMM)/42 [PVT LTD THROUGH|GUPTA [UPTA.LAW|
[Block-I /2024 [TS DIRECTOR SHR] YERS@GM

AGANNATH ARORA| JAIL.COM

s SHEETU GUPTA|

[SOLE PROPRIETOR OF|

M/S AAR GEH|

[ENTERPRISES AND|

RS
3 NewCommercial IOMP 04.02.2020 [M/S.CHOPRA LANDNINAD 19990090052 [NINAD.DO31.08.2024
Court (COMM.)/7/ [DEVELOPERS PVT[DOGRA IGRA@GM
IBlock-I 2020 [ILTD. Vs JATINDER| JAIL.COM

[NATH

25 |[SH. SANDEEP YADAV South 17,  NewCommercial IOMP (Df29-07-2024 ICnh Industrial CapitalﬁJESH 9958726491 [jangraadvo [07.08.2024

ICourt (COMM)/13 [[ndia Pvt Ltd Vs VishalJANGRA( cate@gamil|
[Block-1 80/2024 ISingh P), L.com
17,  NewlCommercial IOMP (Df29-07-2024 °nh Industrial CapitalRAJESH 9958726491 [jangraadvo [07.08.2024
ICourt (COMM)/13 [ndia Pvt Ltd VsJANGRA( ate@gamil|
Block-1 81/2024 Paswinder Singh P), .com
17,  NewCommercial OMP (Df29-07-2024  [Cnh Industrial CapitalRAJESH 9958726491 [jangraadvo [07.08.2024
Court (COMM)/13 [[ndia Pvt Ltd Vs LadhuJANGRA( lcate@gamil
[Block-I 82/2024 [Ram P), .com
17,  New/Commercial OMP (D]29-07-2024  [Cnh Industrial Capita]RAJESH [9958726491 [jangraadvo [07.08.2024
ICourt (COMM)/13 [ndia Pvt Ltd VSJANGRA( lcate@gamil
[Block-T 83/2024 [Parminder Singh P), L.com
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17, ICommercial OMP (Dj29-07-2024 ICnh Industrial CapitaRAJESH [9958726491 [jangraadvo [07.08.2024
ICourt (COMM)/13 [ndia Pvt Ltd Vs GuruJANGRA( lcate@gamil
IBlock-1 84/2024 Stone Crusher IP), L.com
17,  NewCommercial ICS 14-05-2024 Manash Lifestyle PrivateNAGESH (9818823289 [info@deya [07.08.2024
ICourt (COMM)/23 Limited Vs 4herfWAR Indkumhar.
|Block-1 9/2024 [Collection [KUMHAR( com

),
17,  NewCommercial OMP (Do1-08-2024 [Kotak Mahindra PrimeRAJESH 9958726491 [jangraadvo [08.08.2024
ICourt (COMM)/14 [Limited Vs  VikramJANGRA( ate@gamil|
[Block-1 135/2024 |Singh [P), L.com
17,  NewCommercial OMP 26-07-2024 IGovt Of Net Of Delhi Vs|Yogesh 9990139169 [sainisadvoc|08.08.2024
ICourt (COMM)/22 IM/s Sham Lal GutpaSaini ates@gmail|
|Block-1 2024 |And Sons .com
17,  NewCommercial OMP (I}03-07-2024 Toyota FinancialDINESH (8376049807 fadvocateas j09.08.2024
ICourt (COMM)/10 [Services India LimitedJAIN(P), ok.1@gma|
|Block-1 6/2024 s Raman Chhoda il.com
17,  NewCommercial OMP (I)}o3-07-2024 [Toyota FinancialDINESH (8376049807 fadvocateas j09.08.2024
Court (COMM)/10 [Services India LimitedJAIN(P), lhok.1@gmal
IBlock-I 137/2024 s Manish Nagpal il.com
17,  NewCommercial IOMP (I)}o2-07-2024 [Toyota Finance ServiceRAJESH [9958726491 [jangraadvo [12.08.2024
ICourt (COMM)/10 [ndia Ltd Vs TusharJANGRA( cate@gamil|
[Block-1 18/2024 Paiwant Fatak P), L.com
17,  NewCommercial IOMP (Di25-07-2024 [[dfc First Bank Vs VifMAYANK (9643646534 [parv.mahaj[12.08.2024
ICourt (COMM)/13 [Singh 913 IMAHAJA noo7@gm
Block-1 134/2024 IN(P), il.com
17,  NewlCommercial OMP (Df25-07-2024 [[dfc First Bank Vs LalifMAYANK (0643646534 [parv.mahaj[12.08.2024
Court (COMM)/13 [Kumar 963 AHAJA noo7@gm
[Block-I 135/2024 IN(P), il.com
17,  NewCommercial OMP (Di25-07-2024 [[dfc First Bank VSMAYANK (9643646534 [parv.mahaj12.08.2024
ICourt (COMM)/13 IDiwakr Jha 508 AHAJA noo7@gm
|Block-1 36/2024 IN(P), lail.com
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17, ICommercial OMP (Di25-07-2024 [[dfc First Bank Vs Mohd] 9643646534 |parv.mahaj [12.08.2024
ICourt (COMM)/13 [Rashid 474 AHAJA noo7@gm

IBlock-1 137/2024 IN(P), il.com

17,  NewCommercial OMP (Ijo1-08-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj12.08.2024
ICourt (COMM)/14 Sanjeev Yadav 1519 MAHAJA noo7@gm,

|Block-1 28/2024 IN(P), lail.com

17,  NewCommercial OMP (Do1-08-2024 Axis Bank Ltd Vs SahiMAYANK (9643646534 [parv.mahaj[12.08.2024
ICourt (COMM)/14 [Nagar 3257 MAHAJA noo7@gm,

Block-1 29/2024 IN(P), lail.com

17,  NewCommercial OMP (I}o1-08-2024 Axis Bank Ltd VSMAYANK (0643646534 [parv.mahaj12.08.2024
ICourt (COMM)/14 Neelam Grover 4539 IMAHAJA lAnoo7@gm|

|Block-1 130/2024 IN(P), lail.com

17,  NewCommercial OMP (I}o1-08-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj12.08.2024
ICourt (COMM)/14 [Pradeep Kumar IMAHAJA lanoo7@gm|

|Block-1 1/2024 IN(P), il.com

17,  NewCommercial OMP (Ijo5-08-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj12.08.2024
Court (COMM)/14 IANJALI 1030 AHAJA lanoo7@gm

[Block-1 62/2024 IN(P), il.com

17,  NewCommercial IOMP (Ijo5-08-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj12.08.2024
ICourt (COMM)/14 [BHAWNA KWATRA 785MAHAJA nooy7@gm|

[Block-1 63/2024 IN(P), il.com

17,  NewlCommercial IOMP (Djo1-08-2024 °nh Industrial CapitalRAJESH 9958726491 [jangraadvo [12.08.2024
ICourt (COMM)/14 [ndia Pvt Ltd VsJANGRA( ate@gamil|

Block-1 134/2024 [Harpreet Singh [P), L.com

17,  NewlCommercial OMP (Do1-08-2024 ICnh Industrial CapitaRAJESH (9958726491 [jangraadvo [12.08.2024
Court (COMM)/14 [ndia Pvt Ltd VSJANGRA( lcate@gamil

[Block-I 137/2024 Surender Singh P), .com

17,  NewCommercial OMP (I)09-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj13.08.2024
ICourt (COMM)/15 IDINESH SHOKEEN AHAJA noo7@gm,

|Block-1 l15/2024 IN(P), lail.com
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17, ICommercial OMP (I)09-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj13.08.2024
ICourt (COMM)/15 IAJAY HASIJA 7004 AHAJA noo7@gm

IBlock-1 16/2024 IN(P), il.com

17,  NewCommercial IOMP (I)09-08-2024  [Idfc First Bank Ltd VSMAYANK 9643646534 [parv.mahaj[13.08.2024
ICourt (COMM)/15 ICHANDAN KUMARMAHAJA noo7@gm,

|Block-1 17/2024 IOJHA 7691 IN(P), ail.com

17,  NewCommercial OMP (Dj09-08-2024  [ldfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj13.08.2024
ICourt (COMM)/15 MOHAN JAISWAL 8703MAHAJA noo7@gm,

Block-1 18/2024 IN(P), lail.com

17,  NewCommercial cs 07-08-2024 [Union Bank of India VsjArvind 9810618195 farvindsinh [14.08.2024
ICourt (COMM)/37 inita Singhal [Sinha(P), a1@gmail.c

|Block-1 I5/2024 m

17,  NewCommercial ICS 06-07-2024 JAman Travels Ltd VsVikrant [9990969164 fhoodamuke0.08.2024
ICourt (COMM)/31 Milestone Tours And[Hudda(P), shadv@gm

[Block-I /2024 [Travels il.com

17,  NewCommercial S 04-04-2024  Millennium  CopthorneAbhineet 26920500  [.abhay@A [20.08.2024
Court (COMM)/15 [[nternational Limited Vs[Kalia(P), SShardul

[Block-1 9/2024 |Aftab Nasir Chakra L.com

17,  NewCommercial OMP (Df11-07-2024 [[dfc First Bank Ltd VSSANJEEV [8285002852 [litigation@ [22.08.2024
ICourt (COMM)/11 [Khalda Gaffar [PATHAK( lsreslegal.co

[Block-I 29/2024 P), n

17,  NewCommercial OMP (D11-07-2024 [[dfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [22.08.2024
ICourt (COMM)/11 Manoj Om [PATHAK( lsreslegal.co

Block-1 134/2024 [P), m

17,  NewlCommercial OMP (Djo8-07-2024 [[dfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [22.08.2024
Court (COMM)/10 [Rakesh Shanker [PATHAK( lsreslegal.co

[Block-I 76/2024 P),

17,  NewlCommercial OMP (I)08-07-2024 [ldfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [22.08.2024
ICourt (COMM)/10 auvin Malik [PATHAK( lsreslegal.co

[Block-1 [77/2024 P),




Sr. Court
No.

District

Court
Room

Case Type

Case No.

Date
Registration

ofPetitioner
Respondent Name

Name VSAdvocate

Advocate
Mobile
Number

Advocate Date

email ID  Electronic
Service
Process

17, ICommercial OMP (Dj11-07-2024 [[dfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [23.08.2024
ICourt (COMM)/11 IChoudhary Piyush Singh[PATHAK( ksreslegal.co

IBlock-1 28/2024 Nain IP),

17,  NewCommercial OMP (Dj11-07-2024 [[dfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [23.08.2024
ICourt (COMM)/11 IAmar Singh IPATHAK( ksreslegal.co

|Block-1 130/2024 P),

17,  NewCommercial OMP (Dft1-07-2024 [[dfc First Bank Ltd VSSANJEEV [8285002852 [litigation@ [23.08.2024
ICourt (COMM)/11 |Ankit Singh Chauhan ~ [PATHAK( lsreslegal.co

Block-1 31/2024 [P), m

17,  NewCommercial OMP (D22-07-2024 Toyota FinancialDINESH  [8376049807 fadvocateas [23.08.2024
ICourt (COMM)/12 [Services India LimitedJAIN(P), hok.1@gma|

[Block-T [77/2024 s Arun Kumar Singh il.com

17,  NewCommercial OMP (Di25-07-2024 [Kotak Mahindra PrimeRAJESH [9958726491 [jangraadvo [23.08.2024
ICourt (COMM)/13 [Limited Vs Ranisha B [JANGRA( cate@gamil|

|Block-1 2/2024 P), L.com

17,  NewCommercial OMP (Di25-07-2024 [Kotak Mahindra PrimeRAJESH [9958726491 [jangraadvo [23.08.2024
Court (COMM)/13 [Limited Vs Rashid A JANGRA( ate@gamil

[Block-1 133/2024 IP), L.com

17,  NewCommercial IOMP (Df29-07-2024 ICnh Industrial CapitalﬁJESH 9958726491 [jangraadvo [23.08.2024
ICourt (COMM)/13 [ndia Pvt Ltd VsJANGRA( cate@gamil|

[Block-I 85/2024 [Kurakula Pavithra P), L.com

17,  NewlCommercial IOMP (Df13-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[23.08.2024
ICourt (COMM)/15 IGIRISH CHAND 5125 [MAHAJA noo7@gm

Block-1 159/2024 IN(P), il.com

17,  NewlCommercial OMP (Df13-08-2024 [dfc First Bank VSMAYANK (9643646534 [parv.mahaj[23.08.2024
Court (COMM)/15 [NARVINDER SHARMA [MAHAJA noo7@gm

[Block-I 65/2024 IN(P), il.com

17,  NewCommercial OMP (Df13-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[23.08.2024
ICourt (COMM)/15 [HARANDAR  SINGHMAHAJA noo7@gm

|Block-1 66/2024 IMALIK IN(P), lail.com
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17, ICommercial OMP (Df13-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[23.08.2024
ICourt (COMM)/15 IARJUN SINGH AHAJA noo7@gm
IBlock-1 72/2024 IN(P), il.com
17,  NewCommercial OMP (D13-08-2024 [[dfc First Bank VSMAYANK (9643646534 [parv.mahaj[23.08.2024
ICourt (COMM)/15 [MANISH KUMARMAHAJA noo7@gm,
[Block-T 80/2024 [PANDEY IN(P), ail.com
17,  NewCommercial OMP (If14-08-2024 [TOYOTA  FINANCIALJRAJESH (9958726491 [jangraadvo [23.08.2024
ICourt (COMM)/16 SERVICES INDIA LTDJANGRA( ate@gamill
Block-1 11/2024 s MEHUL JP), L.com

[PRAJAPATI
17,  NewCommercial OMP (I)}o5-08-2024 JAXIS BANK LTD VSSANJEEV (8285002852 [litigation@ [24.08.2024
ICourt (COMM)/14 [KAMLA [PATHAK( lsreslegal.co
|Block-1 64/2024 P), m
17,  NewCommercial OMP (Djo5-08-2024 JAXIS BANK LTD VSSANJEEV (8285002852 [litigation@ [24.08.2024
ICourt (COMM)/14 [SUNIL VERMA [PATHAK( sreslegal.co
|Block-1 65/2024 P),
17,  NewCommercial OMP (Ijo5-08-2024 JAXIS BANK LTD VSSANJEEV (8285002852 [litigation@ [24.08.2024
Court (COMM)/14 [TASLIM [PATHAK( sreslegal.co
[Block-1 66/2024 P),
17,  NewlCommercial IOMP (Df24-07-2024 [Toyota FinancialDINESH [8376049807 fadvocateas [27.08.2024
ICourt (COMM)/13 [Services India LimitedJAIN(P), ok.1@gmal
[Block-I l02/2024 s Vineet Saini il.com
17,  NewCommercial OMP (I}24-07-2024 [Toyota FinancialDINESH [8376049807 fadvocateas [27.08.2024
ICourt (COMM)/13 [Services India LimitedJAIN(P), ok.1@gmal
Block-1 03/2024 s Sadik R 9802 il.com
17,  NewlCommercial OMP (D24-07-2024 [Toyota FinancialDINESH [8376049807 |advocateas [27.08.2024
Court (COMM)/13 [Services India LimitedJAIN(P), lhok.1@gma
[Block-I 04/2024 s Deepak Kumar 9426 il.com
17,  NewCommercial OMP (Dj24-07-2024 [Toyota FinancialDINESH  [8376049807 fadvocateas [27.08.2024
ICourt (COMM)/13 [Services India LimitedJAIN(P), lhok.1@gma
[Block-1 l05/2024 s  Mahesh Kuma il.com

[Litoriya
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17, ICommercial OMP (Di24-07-2024 oyota FinancialDINESH  [8376049807 fadvocateas [27.08.2024
ICourt (COMM)/13 [Services India LimitedJAIN(P), lhok.1@gma
IBlock-1 06/2024 s Satish Yadav il.com
17,  NewCommercial OMP (Ijo7-08-2024 [Kotak Mahindra BankRAJEEV (9311022104 [ranjan.and.[27.08.2024
ICourt (COMM)/14 Ltd Vs Dny SupplyKUMAR lcompany@
|Block-1 75/2024 [Chain Solutions Pvt Ltd [RANJAN( gmail.com

),
17,  NewCommercial OMP (D24-07-2024 [Toyota FinancialRAJESH (9958726491 [jangraadvo [29.08.2024
ICourt (COMM)/12 Services India Ltd VSJANGRA( ate@gamil|
[Block-1 95/2024 [Supriya Suhas Gaonkar [P), L.com
17,  NewCommercial OMP (I)16-08-2024 [[dfc First Bank Ltd VSMAYANK (0643646534 [parv.mahaj[29.08.2024
ICourt (COMM)/16 [BUDRAM NAND 7039 [MAHAJA inoo7@gm
[Block-T [20/2024 IN(P), lail.com
17,  NewCommercial OMP (D16-08-2024 [[dfc First Bank Ltd VSMAYANK (0643646534 [parv.mahaj[29.08.2024
ICourt (COMM)/16 IMONU YADAV 0309  [MAHAJA inoo7@gm
[Block-T 21/2024 IN(P), il.com
17,  NewCommercial OMP (Dj16-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[29.08.2024
Court (COMM)/16 JAMOD KUMAR 6639 AHAJA lanoo7@gm
[Block-1 l22/2024 IN(P), il.com
17,  NewCommercial IOMP (D16-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[29.08.2024
ICourt (COMM)/16 INAJIR ALI 6890 IMAHAJA noo7@gm,
[Block-1 23/2024 IN(P), il.com
17,  NewlCommercial IOMP (D)16-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj}29.08.2024
ICourt (COMM)/16 IGHANSHYAM MAHAJA noo7@gm,
Block-1 24/2024 ISHARMA 9192 IN(P), il.com
17,  NewlCommercial OMP (D16-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[29.08.2024
Court (COMM)/16 SUMEET KUMARMAHAJA noo7@gm
[Block-I 25/2024 [YADAV 8262 IN(P), il.com
17,  NewCommercial IOMP (I)}23-08-2024 [Kotak Mahindra PrimeMAYANK (9643646534 [parv.mahaj(30.08.2024
ICourt (COMM)/17 [Ltd Vs VISHAIMAHAJA noo7@gm
[Block-1 31/2024 [SHARMA 6751 IN(P), ail.com
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17, ICommercial OMP (I)}23-08-2024 otak Mahindra PrimeMAYANK [9643646534 [parv.mahaj[30.08.2024
ICourt (COMM)/17 [Ltd Vs GOURAVMAHAJA noo7@gm,
IBlock-1 133/2024 5OURAV IN(P), il.com
26 [SH. SANJEEV KUMAR SINGH,South 29, NewCommercial IARB 04-07-2024 Bela Mathur Vs TantraShaini [Not available [Not [10.07.2024
ICOMMERCIAL COURT. ICourt IA(COMM)/2| Designs Pvt Ltd Bhardwaj( vailable
|Block-11 /2024 P),
27 |SH. LOKESH KUMAR SHARMA,South INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NEELAM SINGH, DISSTRICTSOUTH- 14 Commercial Suit |[CS/COMM/ [7/18/24 IBENTLY SYSTEMS VS. |JANKUR [N/A IN/A 18/2/24
WUDGE [EAST 2890/24 IATOMGEO IKATYAL
CS/COMM/d7/20/24 [M/S PREMIER INFRA [SUMIT _ [N/A IN/A 18/9/24
[VS. OCEAN CONST. IKUMAR
[CS/COMM/ [4/9/24 [STAR COATING VS.  [MANOJ [N/A IN/A 8/9/24
l273/24 IM/S NEPTUNE KUMAR
[BHAGAT
CS/COMM/ [7/30/24 BENTLY SYSTEMS VSJANKUR |N/A IN/A 8/23/24
2032/24 WATMOV IKATYAL
[ENGINEERING
CS/COMM/ [7/31/24 IACE ENGERY VS. [TRIBHUV [N/A IN/A 8/23/24
[2933/24 PRABHA AN
ICS/COMM/ [8/3/24 [CANARA BANK VS. KUMAR |[N/A IN/A 8/27/24
l2952/24 IADARSH PALSINH  [VISHWAJ
[EET
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0 [SH. AJAY KUMAR JAIN
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IMS. ANU GROVER BALIGA [Execution Petition [EXECUTIO [03-08-2024 omeshree i idhi 9654737306 idhisainio f---
[EAST [Finance Limited Vs AriffSaini(P), 103 @gmail
(COMM)/19 Malik and anr L.com
/2024
ICommercial Suit  |CS l03-08-2024 Mujeeb Khalique Vs M/SFEROZE (9810016199 [FEROZEH [---
(COMM)/29 [Nice ~Frame PrivatAHMAD(P IMD@GMA
I50/2024 [Limited 3 [[L.COM
ICommercial Suit  [CS 05-08-2024  [State Bank Of India VsDharmend 800784740 [NOT F---
(COMM)/29 [Ms Anita Ira IMENTION
60/2024 [Singh(P), [ED
ICommercial Suit  |CS l07-08-2024 State Bank of India VsfSuchita [8896932838 JAGNIHOT |---
(COMM)/29 |Arvind Kumar [Dixit(P), RISUCHIT
68/2024 JA@GMAIL,
ICOM
|Arbitration OMP l07-08-2024 M/s TAKAbhijeet 9711666059 |ABHIJEET.|---
(COMM)/67 [TECHNOLOGIES PVTSwaroop(P ISWAROOP
/2024 ILTD Vs M/S DIGIFY)), [@THEGUI
[ENGINEERING PVT) ILD.CO.IN
ILTD
ICommercial Suit  |CS l07-08-2024 IGANT AB AND ANR VsiShravan 9650682928 [UNITEDM [---
(COMM)/29 IASHOK KUMAR ANDBansal(P), JARK@UNI
69/2024 IORS [TEDANDU
INITED.CO
M
ICommercial Suit  |CS 09-08-2024 [Bonetti SRL Vs M/S R Smd 9810199352 JOFFICETP f---
(COMM)/35 [ENTERPRISES ANDgunaid(P), ISKANG@G
85/2024 IANR IMAIL.COM|
ICommercial Suit  |CS 14-08-2024 [State Bank Of India Vs[Ranjay 9811255673 |LEGALOC |---
(COMM)/35 M/S K D SalesKumar RATES@G
96/2024 [Corporation [Sinha(P), IMAIL.COM
ICommercial Suit  [CS 14-08-2024 IMs Nishi Mehra Vs M/s[Nipun 9999346557 JADB.NIPU f---
(COMM)/35 te Noida Development[Katyal(P), INKATYAL
95/2024 ICompany Private| [@GMAIL.C|
[Limited IOM
Commercial Suit  |CS 14-08-2024 [Indospirit Beverages PviGirish 9899617989 JANAND.JHf---
(COMM)/35 [Ltd Vs M/S Ten to Ten[Bhardwaj( IA@ASJLE
94/2024 [Departmental store and[P), IGAL.IN
Anr
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Commercial Suit  |CS 14-08-2024 [Sushil Kumar Vs MrAjay 7007302958 |AJAYYAD
(COMM)/35 Bittoo Sondhi [Kumar [UVANSHI1
93/2024 [Yadav(P), l2@GMAIL.

ICOM

ICommercial Suit  |CS 16-08-2024 [Tanpreet Singh Kohli Vs[Pranav 9560205151 [MAIL@UT f---
(COMM)/36 Rajeev Ranjan Shukla  [Proothi(P),) [KASSOCIA
l01/2024 [TES.COM

ICommercial Suit  [CS 20-08-2024  [Tanpreet Singh Kohli Vs[Pranav 9560205151 MAIL@UT |---
(COMM)/36 Saket  Infradevelopers|Proothi(P),) [KASSOCIA
09/2024 [Private Limited [TES.COM

[Execution Petition [EXECUTIO [21-08-2024 PAIVEER SINGH VSJITESH [991087937 [NOT F—
N

M/S JHS|VIKRAM IMENTION
(COMM)/21 ISVENDGAARD [SRIVASTA [ED
I5/2024 [LABORATORIES 'A(P),

ICommercial Suit  |CS 21-08-2024 [DHARAM PAL Vs ICICI|Vipin 9873377373 |VIPINCHA ---
(COMM)/36 [LOMBARD GENERALChaudhary [UDHARY2
l14/2024 [NSURANCE P), IB@GMAIL.

ICOMPANY LTD ICOM

[Execution Petition [EXECUTIO [23-08-2024 [DES RAJ SETHI VSKAMAL (9711747766 [ADVOCAT |---

N TKAS AND ORS ISETHI(P), [EKAMALS
(COMM)/21 [ETHI@GM
9/2024 JAIL.COM
[Commercial Suit  |CS 23-08-2024 [State Bank of India VsfSuchita 18896932838 JAGNIHOT [---
(COMM)/36 [Lance Naik KrishnaDixit(P), IRISUCHIT
l24/2024 Nand Sinmgh @ IA@GMAIL,
Krishnanand Singh ICOM
ICommercial Suit  |CS [23-08-2024 [RAVINDER SIWACH VSMANIT (9811143754 [MOORJAN|---
(COMM)/36 [HARDIK KAUL [MOORJA [CHAMBE
25/2024 INI(P), IRS@GMAI
IL.COM
ICommercial Suit  [CS 23-08-2024 M/s VGAMAA[Upendra 9719610497 [UPENDRA |---
(COMM)/36 [SERVICES PRIVATEKumar INAGAR.92
26/2024 LIMITED Vs SRS LIVENagar(P), (@GMAIL.C|
[TECHNOLOGIES IOM
[PRIVATE LIMITED
Miscellaneous [Misc l27-08-2024 IM/S  Alankar  SalesVivek 9853058300 [info@eloqu---
|Application IDJ/662/202 ICorporation Vs M/SPaiswal(P), lencelegal.c

4 aleda Herbal Privatel lom,
[Limited




Sr. Court District Court  Case Type Case No. Date ofPetitioner Name VSAdvocate Advocate Advocate Date of
No. Room Registration ~ Respondent Name Mobile email ID  Electronic
Number Service

Process

132 [SH. BHUPESH KUMAR
[EAST
[33 [MS. NEERA BHARIHOKE, DISTRICISOUTH- INTL
WUDGE(COMMERCIAL COURT) IEAST
[34 [Ms. Nirja Bhatia, DJ, Digital-07, SOUTHSOUTH- fjainsaransh
[EAST DISTRICT, IEAST 10 @gmail.c
m
Ms.
CS (COMM.) Saransh | 9891116809 07.08.2024
Jain
Tarun Gupta Vs
2866/2024 | 06.07.2024 | Challenger Computers
dv.jaindip
ika@gmail.
om
OMP (COMM.) 9891114322 22.08.2024
Shiv Kumar Sharma Vs | Ms Dipika
29/2024 14.02.2024 | Smt Kalawati Chanana Jain
dvvishalsa
xena@gmail
.com
CS (COMM.) 9354808102 21.08.2024
[Excel Dychem Pvt Ltd V|
SK Dyeing and Fishing [Sh. Vishal
2504/2024 | 02.07.2024 Mills Pvt Ltd Saxema
ail@wrbi
ndia.com
Hardik
CS (COMM.) Gogia 9811081980 12.08.2024
Jaju Pharmaceuticals Vs
2014/2024 | 25.07.2024 M P Products
Juttkarshleg
196 @gmai
.com
M/S Balaji Enterprises Sh.
CS (COMM.) 31.07.2024 |y M/S KUS Plast India Utkarsh [ 8860211682 21.08.2024
Gupta
2939/2024
lavsgjurists
(@gmail.co
m
ShAK
CS (COMM.) Pandey 9312982075 28.08.2024
M/S Vyom Ganga
Engineers Vs M/S
261/2024 | 06.04.2024 Redecon Pvt Ltd
info@bahlal
Indbajaj.co
Jainemo Pvt Ltd Vs Sh. Rupin
CS (COMM.) 2469/2024 | 03.06.2024 Crackle Telegram Dhlp 9999996682 31.08.2024
Channel a
dvneenam
lhotra@g
ail.com
CS (COMM.) 2503/2024 | 02.07.2024 le?m%rl:ftgrzrc‘::levithL l;\/llsi{lgsﬁ- T 9811383669 22.08.2024
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ianshuman
dv@gmail |
lcom
Sh.
CS (COMM.) Anshuman{ 9990042642 27.08.2024
Srivastava
Bank of Baroda Vs Bhola
2884/2024 | 18.07.2024 Nath Soni
lamareshsin
lghadvocate
(@gmail.co
m
M/S Samara India Pvt |Sh Amresh]|
S (COMM.) 10.05-2024 | 144 Vs western Motors Singh 9999678571 16.08.2024
354/2024
maggualkhil
(@ymail.co
m
. Sh Akhil
M/S Krishna Exports vs :
CS (COMM.) 213/2024 22.03.2024 Maxicon Containers Krishan (9650046568 29.08.2024
Maggu
[krishanku
ar@gmail
L.com
State Bank of India Vs | Krishan
CS (COMM.) 20906/2024 | 24.07.2024 Mrs Rajo Kumar | 9990577700 22.08.2024
dvsarthak
atyal@gm
il.com
Ashoka Technical
(Consultant Engineers Vs|Sh Jarthak| )
CS (COMM.) 2440/2024 | 27.05.2024 M/S Agson Global Pvt | Katyal 99173618888 23.08.2024
Ltd
ilc@infinity|
awchambe
Irs.com
To The New Private Ltd Anandita
CS (COMM.) 2845/2024 | 04.07.2024 |Vs Sarvaloka Service on si 8505853818 20.08.2024
ingh
call Pvt Ltd
sswaniasso
ciates@gm
ail.com
Deepshikha Properties
CS (COMM.) 184/2024 16.03.2024 | Ltd Vs ABS Consultant | SS Wani | 8750618722 02.09.2024
Company
sswaniasso
ciates@gm
il.com
Sh
Bhushan Dealmark Pvt | .
CS (COMM.) 2049/2024 | 03.08.2024 Ltd Vs Vishal Hooda ng::gh‘] 8750618722 29.08.2024
fsri.anshu83|
(@gmail.co
Sh.
CS (COMM.) 395/2024 21.05.2024 [Bank of Baroda Vs Ritu |Anshuman|9990042642 30.08.2024
Srivastava
sri.anshu83|
(@gmail.co
CS (COMM.) 2450/202. 20.05.202. Bank of Baroda Vs Ansi&;nan 0042642 0.08.202.
- 45 4 9-05-2024 | ghyvam Narayan Shah Srivastava 999004204 30.08.2024
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dvocatesin
[dia@yahoo.|
lco.in
CS (COMM.) 295/2024 | 20.04.2024 ?nléé“::;lgi;ig}ézlzav S}Ii‘ul\:;?w 9810675719 24.08.2024
info@bahlal
Indbajaj.co
Jainemo Pvt Ltd Vs Sh Rupin
CS (COMM.) 2469/2024 | 03.06.2024 Crackle Telegram Dahlf 9999996682 31.08.2024
Channel
a k@r
lediffmail.col
m
M/S Veira Electronics Sh Sudhir
CS (COMM.) 2889/2024 [ 20.07.2024 | PvtLtd Vs M/S Vishal K Saneia 9810897157 27.08.2024
Mega Mart Pvt Ltd J
lsudhir@na
jagar.com
CS (COMM.) 2869/2024 | 11.07.2024 Naresh K;;:;ﬁvs Kewal S}I:fas:iéinr 9811951070 28.08.2024
litigation@
sreslegal.co
OMP(I) (COMM.) | 38/2024 14.08.2024 IDF iﬁﬁit\gﬂﬁgd Vs s};z’é’;‘;iw 9717028845 20.08.2024
litigation@
sreslegal.co
IDFC First Bank Ltd Vs |Sh Sanj
OMP(I) (COMM.) | 39/2024 14.08.2024 MithelelSI: Ku?::ar Yad;] Paé’ﬂiev 9717028845 20.08.2024
litigation@
lsreslegal.co
n
OMP(I) (COMM.) | 40/2024 14.08.2024 IDF&f&ﬁgﬁgﬁ‘td Vs Sk;)::x}giev 9717028845 20.08.2024
litigation@
lsreslegal.co
m
OMP(I) (COMM.) | 41/2024 14.08.2024 IDFC ES\;}?;E Ltd Vs Sl;)::lﬁgiev 9717028845 20.08.2024
litigation@
sreslegal.co
OMP(I) (COMM.) | 42/2024 14.08.2024 IDFCR};?iitI?ua;ErLtd Vs S};,sfﬁgiev 9717028845 20.08.2024
dvdkdeves
lh@gmail.col
ShDK
OMP (COMM.) 14.08.2024 IDeepak Kumar Jain Vs Devesh 9999779978 27.08.2024

69/2024

/S
[Telecommunications
IConsultant India Itd

Anr
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0!

[riflegal@g
mail.com
Sh.
OMP(I) (COMM.) 14.08.2024 Amitabh | 9971177170 29.08.2024
Singh
[Indusind Bank Vg
Mohan Bros|
44/2024 INizamuddin
lika.delhi@
lgmail.com
Intec Capital Ltd Vs Sh Hari
OMP(I) (COMM.) | 43/2024 14.08.2024 | Frontline Retails India Krish: 9818038911 28.08.2024
Pyt Ltd 1shan
jjwallawfi
@gmail.c
m
Indian O Bank Vs| Sh. Ujjwal
CS (COMM.) 147/2024 02.03.2024 n ‘aXnlefr;}itslla?n § KuanJ::a 9899596050 27.08.2024
legalntlaw
(@yahoo.co
m
Promila Chauhan Vs | Sh. Nalin
CS (COMM.) 3616/2024 | 21.08.2024 Jitesh Tripathi 9810036122 02.09.2024
ramsiagr@
gmail.com
. Sh. Ram
CS (COMM.) 3615/2024 | 21.08.2024 ASh‘i' %?i;’ls‘sjamtel Prakash | 8447770315 02.09.2024
vioni Agarwal
ffice@kar
amlegal.co
Trontek Electronics Pvt Sh.
Ltd Vs China Ocean s
CS (COMM.) 2470/2024 | 03.06.2024 Shipping Co. Ltd COSCO %I;Ihlsgdl( 9560482725 12.09.2024
& Ors. anda
umarrajes
adv@yahol
.com
M/S Convergia Digital
CS (COMM.) 2841/2024 | 04.07.2024 Education Pvt Ltd Vs  [Anju Bajaj [ 9810195013 06.09.2024
Heritage English School
udhir@na
gar.com
Naresh Kumar Vs Kewal|Sh. Sudhir
CS (COMM.) 2869/2024 | 11.07.2024 Singh Naagar 9811951070 28.08.2024
rp4160@g
Imail.com
S S Ans J Beverages Pvt [ Sh Ritwik
CS (COMM.) 2015/2024 | 25.07.2024 Ltd Vs Navneeta Agro | Pandey 8178984905 24.08.2024

ISH.
IDISTRICT
ICOURT)

135

RAJ KUMAR TRIPATHI,|

ISOUTH-

JUDGE(COMMERCIALIEAST

INIL




Sr. Court District Court Case No. Date ofPetitioner Name VSAdvocate Advocate Advocate Date of
No. Room Registration ~ Respondent Name Mobile email ID  Electronic
Number Service o

Process

|36 [SH. PITAMBER DUTT, DISTRICT JUDGEEAST INIL
(COMMERCIAL COURT)
[37 [MS. RUBY ALKA GUPTA, DISTRICT JUDGEEAST 101 ICS COMM 1386/2023  [11-10-2023 [LINKERS INDIAANKIT 19910036349 |gseemagup [05-08-2024
((COMMERCIAL COURT) LOGISTIC PVT. LTD/GUPTA 21968@g
/S O C SWEATER LLP mail.com
101 ICS COMM 187/2024 |07-06-2024 M/S GAGANPITIN 7982347728 fadv.singhjitjo8-08-2024
[EDUCATIONAL ISINGH in@gmail.c
ISOCIETY  V/S ST m
[LAWRENCE  PUBLIC|
ISR. SEC. SCHOOL &
RS.
101 ICS COMM 158/2024  [18-05-2024 IAYAAN FINSERVEABHISHE (9811074290 fadvicaelaw 08-08-2024
INDIA PVT. LTD. V/SK KUMAR l2@gmail.col
[LANCER TRADING| m
ICOMPANY & ORS.
101 ICS COMM 183/2024  [06-06-2024 [PUNJAB NATIONALJVISHAL 9953180830 [tiwarivishalli6-08-2024
[BANK  V/S KAPIUTTWARI ladv@gmaill
[MANGAL L.com
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- INIL
IDISTRICT JUDGE (COMMERCIAL)-EAST
01
139 [SH. BRIJESH KUMAR GARG,Shahdara 01, NewlCS ICS (COMM)14-05-2024 INIKHIL  JAIN  VSJ/Annanya (9311603927 [BHARDWA|05.08.2024
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [286/2024 INAUNIDH DIET|Tiwari JSUNIL26
ICOURT [Building, [FOODS PVT. LTD. (@YAHOO.
[KKD/Delh co.IN
01, NewlCS ICS (COMM)i24-05-2024 INITA DEVI VSJ|Vaibhav 9818719252 [VIVEKBAR[07.08.2024
ICourt COMMERCIAL) [306/2024 ISUMEET AGGARWAL [Gupta IMECHA</
[Building, [2:?
IKKD/Delh IGMAIL.CO
i M
1301, New[CS ICS (COMM)14-05-2024 [PUNJAB NATIONALSanjay 97 11133597 |SANJAYK1 08.08.2024
ICourt COMMERCIAL) [283/2024 [BANK VS. ANSH[Kumar lpo8 @cMAL
[Building, TRADING L.COM
[KKD/Delh
1301, NewlCS ICS (COMM)06-04-2024 [PUNJAB NATIONALS.A. Khan (9999699489 [khanshada [17.08.2024
ICourt COMMERCIAL) [223/2024 BANK VS. DEEPALJ advocate
[Building, IMALIK (@gmali.c
[KKD/Delh m
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1301, NewlCS ICS (COMM)j15-04-2024 ISHAL SHARMA VS/Megha 9654713565 [yakalatindi [23.08.2024
ICourt COMMERCIAL) [234/2024 IMUBARAK HUSSAIN  |Aggarwal @gmail.col

[Building,

IKKD/Delh|

1301, NewlCS ICS (COMM)26-04-2024 IVEE PEE FABRIC PVT.Megha 9654713565 [ckausikVa [23.08.2024
ICourt COMMERCIAL) [257/2024 ILTD. VS. YOGENDER R.Aggarwal (@gemailco

[Building, ISINGH

[KKD/Delh

4o [MS. KIRAN BANSAL, DISTRICTShahdara |ROOM [COMMERCIAL |CS COMM06-06-2024 [Lvs Financial ServicesPANKAJ [9910706496 [linfinitvleg [07.08.2024
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 1346/2024 Pvt Ltd Vs LancefWALIA l@gmail.c
[Trading m

ROOM  [COMMERCIAL ICS COMM|05-07-2024 Prateek Jain Vs VikramMithila 9871455577 |mithila@g 08.08.2024
INO 208 [CIVIL 1367/2024 asadhi PJain Imail.com

ROOM  [COMMERCIAL ICS COMM|01-06-2024 [Rastogi Fashion Pvt LtdMukesh [0810682372 [shakhawati[14.08.2024
INO 208 [CIVIL 24/2024 [Vs Sana Qureshi egal @yaho
j0.1n

[ROOM  [COMMERCIAL ICS COMMl22-07-2024 INgb Diagnostics PrivatelRaj Kumaro811010286 [rathore_raj[29.08.2024
INO 208 [CIVIL 1391/2024 [Limited Through ItsRathore umar@ya
IDirector Sh Amit Sing 00.c0.in

Rawat Vs Balajil
[Scientific And Chemicals|
[Through Its Proprieto
ISh Pankaj Anand

K41 [SH. SURENDER S. RATHI INIL
42 [Sh. Pawan Kumar Matto DJ (COMM-| INIL
04)

kU3 [MS. PREETI AGARWAL GUPTA,North-West |NIL
IDISTRICT JUDGE, (COMMERCIAL|
ICOURT)
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l45 [SH. GORAKH NATH PANDEY,|

IDISTRICT JUDGE (COMMERCIAL)

North

INIL

46

ISH. PANKAJ GUPTA, DISTRICT]
WUDGE (COMMERCIAL)

SOUTH
WEST

47

IMS. SAVITA RAO, DISTRICT]
WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

us

ISH. RAKESH SYAL, DISTRICT|
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT]
WUDGE, COMMERCIAL COURT-03

INIL

INIL

INIL

l4o0 [SH. RAKESH PANDIT, DISTRICT]

WUDGE, COMMERCIAL COURT-03

SOUTH
WEST

INIL

[Total
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